
RAJYA SABHA [18 December, 2002] 

MESSAGES FROM LOK SABHA 

The scheduled Castes and Scheduled Tribes orders (Amendment) 
Bill, 2002 

SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha: 

"In accordance with the provisions of rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am directed to enclose the Scheduled 
Castes and Scheduled Tribes Orders (Amendment) Billr 2002, as passed by 
Lok Sabha at Its sitting held on the 18th December,2002." 

Sir, I lay a copy of the Bill on the Table. 
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SHORT DURATION DISCUSSION 

MID-YEAR REVIEW OF COUNTRY'S ECONOMY AND ITS 

IMPLICATION-CONTD. 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I am happy that the 
Government has initiated a new step, has taken the Initiative In bringing out the Mid-Year 
Review for the first time, and it is heartening to note that the economy will grow by five or 
five-and-a-half per cent. The exports have registered a grov/th of 7.5 per cent and the 
Imports have registered a negative growth of 10.5 per cent. These are all the figures given 
In the Document. Even the revenues have Increased at a rate higher than the corresponding 
figure of the previous year. But, overall, the picture given In the Document shows that the 
economy has not taken a beating. The figures give an indication about that, but I have got 
my own doubts about the veracity and the accuracy of the figures because this Is only a 
Mid-Year Review. We have been making all these estimates-quick estimates, revised 
estimates-subject to certain changes. However, the stupendous task, the Herculean task 
Government Is to achieve a growth rate of 8 per cent, as announced by the hon. Prime 
Minister. TWo years have already passed. Last Year, we could achieve a growth rate of 3-6.4 
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per cent, and, this year, as the Document shows, we are going to achieve a 

growth rate of 5-5.5 per cent. In the next three years, we have to achieved a 

minimum growth rate of 10 per cent so that a growth rate of 8 per cent can be 

achieved in the Tenth Five Year Plan. But what are the structural changes 

required for that purpose? What is the infrastructure strength now added to 

achieve this 8 per cent growth rate? 

The Document says: "The Capital Expenditure has grown by only 3.6 per 

cent and the Revenue Expenditure is up by 13.5 per cent." Sir, in a sound 

economy, 90% per cent of the Government borrowings have to be spent on the 

creation of assets. Otherwise, it will be very difficult to achieve the growth 

rates. As per the Document, the credit has not been expanded even after 

making a substantial reduction in the interest rates. 

THE DEPUTY CHAIRMAN in the Chair. 

Sir, the earlier speakers have also mentioned about the low rate of 

inflation. Can it be considered as a real achievement? In the post-liberalisation 

period, the real incomes of the people-l am emphasising the words "the real 

incomes of the people"-have considerably gone down, and there is no money 

at the disposal of the common man to buy more goods. Sir, they are not 

bothered about the bulk demand for goods in the country. The low rate of 

inflation has got no relevance. With regard to foreign exchange, the 

Government has always been claiming that we have got a large foreign 

exchange reserve. Now, it is about 60 billion US dollars. Is it out of our trade 

surplus? For the past one decade, the trade deficit was around 30 billion US 

dollars. The accounting figure or the statistical figure may be 60 billion US 

dollars. But, how did you get this 60 billion US dollars? If you make an analysis, it 

is not an encouraging one. How can we achieve this 8 per cent growth rate? It 

has to be achieved. Othenfl/ise, we will lose the rating or classification as a 

developing economy in the world. We have to achieve 8 per cent growth rate so 

that we can improve the economic standards of the people. We have opened 

the economy to the market forces. Import duties have been drastically reduced; 

quantitative restrictions of many items have been removed; and free flow of capital 

and technology has been permitted. We have the second largest scientific pool in 

the world, a vast reservoir of English-speaking people and very high technologies. 

We have got 40 odd world famous laboratories in this country. We have got a free 

Press, an Independent judiciary and a very vibrant democracy. In spite of all these 

things, why are we not able to achieve the growth rate? Why are we not able to 

attract Foreign Direct Investment In the manufacturing sector? We are not able 

to mop up resources domestically. So, the next alternative is to depend on 

Foreign 
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Direct Investment. But we are not able to get it. The Government has to make 

an analysis of it. According to my analysis, it is because of two or three things. 

One is that the image of India at the global level has to be improved. The need 

of the hour is to improve the image of India at the global level. We can't create 

demand for our own goods locally. An hon. Member was saying that more than 

50 million tonnes of foodgrains were rotting in the godowns and the people did 

not have the capacity to buy them. Why is this dichotomy? We have failed 

considerably in the past three or four decades in improving the economic 

standards of the people and enabling them to buy two square meals a day. What 

are the efforts that the Government is making to achieve this object? Compared 

to the international standards, our productivity levels are very low. We are unable to 

compete with global competitors in terms of cost and quality.The need of the hour 

is to improve the productivity in the industrial and agricultural sectors. Compared 

to China, we are nealry 70 per cent behind in industrial growth rate. 

THE DEPUTY CHAIRMAN: Now, you have to wind up. 

SHRIC. RAMACHANDRAIAH: Madam, the firstfour speakers were given 

the maximum time. 

THE DEPUTY CHAIRMAN: I will tell you why it was like that. The first one 

was the person who initiated the debate; the second one was the person who was 

to initiate the debate; the third one was the person who was making his maiden 

speech. We can't squeeze them. 

SHRI C. RAMACHANDRAIAH: Madam, what I am trying to emphasise is that 

indigenous demand has to he created. We can create demand only when we 

improve the economic standards of the people. But, ultimately, the real income of 

the people, as I said, in the post-liberalisation period, has considerably gone down 

and they do not constitute the aggregate demand for goods in the country.The 

second alternative is outsourcing.Though we have been trying to create an 

outsource base in this country, we are unable to face the competition at the global 

level, because of low quality and high cost of inputs. So. these are the points 

which the Government needs to address. One of my suggestions is that thrust has 

to be given to improving the productivity and increasing the expenditure on 

infrastructure, both agriculture and industry, like transportation, roads. Of course, the 

Government is doing extremely well, as far as the roads are concerned. I have 

been telling that there is a strong complementallty between private investment 

and public investment. Unless you increase the public investment, it is 
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very difficult to get private investment in this country, and for which you have 

to mobilise the resources, the savings of the public and for which you have to 

provide incentives for savings also, not only to improve the economic 

condition of the people so that they can create more demand, but also to 

enable them to save money and pump it into the industrial sector. So, what I 

am trying to say is, even at the expense of increasing the fiscal deficit, as long 

as the revenue deficit is not increasing and you take care of the revenue 

deficit, you have to invest in sectors like irrigation, power, roads etc. so that 

more demand can be created, more facilities can be created, in the economy 

Madam, the next aspect which I want to emphasise is that the capital 

expenditure has to be increased. It is a very difficult task for the Government. 

Over a period of time, they have been claiming and promising the nation, but 

they have failed to achieve it—reduce the revenue expenditure and increase 

the capital expenditure. Then only, more amount can go into the creation of 

capital assets. 

THE DEPUTY CHAIRMAN: How many more papers are there? 

SHRI C. RAMACHANDRAIAH: I may be giving the impression that I am 

reading from the papers. Because I have been continuously disturbed, I lost 

track. 

THE DEPUTY CHAIRMAN: It is the job of the Chair to disturb you if you 

go beyond the time. I am paid for it. 

SHRI C. RAMACHANDRAIAH: Madam, I should congratulate the 

Minister for presenting this document, which is the first of its kind in this 

country. Earlier, we never had such a mid-year review. But their is no room for 

complacency. 

Whatever the positive figures you have given or the earlier speakers 

were telling, we should not feel elated over that because the low rate of 

inflation is not real, and the foreign exchange reserves are also not out of the 

trade surplus. Banks have gone abroad and have opened their branches, 

inviting deposits from the foreigners and remitting it into the country. That 

constitutes your 60 million dollar forex reserves. So, once you make the 

analysis, fhe picture is not that bright. We have to make serious efforts and 

try^to analyse the things in a proper way and initiate measures to achieve (he 

8 per cent growth which has to be done othenivise there will be a lot of 

disturbance in the country 

SHRI S. VIDUTHALAI VIRUMBI {Tamil Nadu): Madam. Deputy 

Chairman, I thank you very much for having given me this opportunity to 
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say something on the Mid-Year Economic Review. Madam, it is the first time, 

since independence, that a Mid-Year Review is being submitted to the 

Parliament for consideration. At the outset, I thank the hon. Finance Minister 

because he is the Minister of Investment. There is the Minister for 

Disinvestment. But, he is the Minister of Investment. That is why it is very 

important. Madam, our economy is actually a mixed bag. I will come to the subject 

directly because very little time is there. Last year, the current account surplus 

was 0.3 per cent. That is how the economy functions. Last year, the exports 

were 13.5 per cent. It is very important. Several people have talked about 

China, they wanted to cofnpare our economy with China's. Here the NPA is 8 per 

cent of the GDP; whereas in China 50 per cent of the GDP is NPA in PSE. We 

have to keep this in mind. In six months revenue income has increased by 16 

per cent. The net tax revenue has increased by 27 per cent. It clearly shows that 

from April to October it has increased by 5.6 per cent. Because of that the 

housing loan has gone up by 25 per cent per annum.The Government has to see 

that the food processing industry is developed further. Out of the total production 

of vegetables and fruits, only one per cent is being utilised for food processing. The 

Government has to keep this in mind.The export growth has further increased by 23 

per cent from April to August, according to the Director General of Commercial 

Intelligence and Statistics. It is a welcome thing. So far as inflation is concerned, 

it is less than 4 per cent. 

6.00 P.M. 

I want to say one thing about the food security and the purchasing power 

of the people.Because of food security, the inflation may come down. But as 

you know, because of less demand also the inflation may come down. 

Therefore, the Government has to be very careful. The purchasing power of the 

people has gone down. I would request the hon. Minister to see that the 

pruchasing power of the people is enhanced, particularly in rural areas. The 

Government has already taken steps in this direction. They have come out 

with,two projects i.e. the National Highways Development Project and the 

Village Road Project. If the rural industry is developed, the purchasing power of the 

people would Increase automatically. 

My next point is about the packages. We have done it in the case of banks. 

We have done it in the case of the UTI.The Government has taken Rs. 1,115 

crores from the National Industrial Credit long term Operations and gave that 

money to IDBI. We are going in the right direction. At the 
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same time, there are some problems. The Securitisation Bill has already been 

passed. I would like to point out that the Securitisation Act should extend up to 

2002. We are hearing that It is only for the years 1998,1999 and 2000. I would 

like to request the hon. Minister to see to it that the NPAs are recovered and the 

guilty people are put behind bars, as per the law of the land. I would like to point out 

that 69 projects with World Bank's assistance of 12.9 billion dollars are In progress 

throughout the country. In the year 2002-03, the World Bank has given an 

assistance of 1.6 billion dollars and in the year 2003-04, they would give 1.9 billion 

dollars more. It is a good sign. Some people are saying that the picture in gloomy. 

But is not so. The average number of years taken to settle the tax assessment 

order has gone down. It is a good thing. The foreign exchange reserves have 

reached 67 billion dollars. When the rupee becomes dearer, the inflow from the 

export earnings increases. It is a welcome step. Therefore, the picture is not 

gloomy, as somebody was just now saying. 

If we have to increase the revenue, the domestic savings should be 

increased. If people deposit some money, that money should remain safe. There 

should be such a feeling. If people are asked to deposit their money with the private 

people, they would hesitate to do so. So there is a need to start some kind of a 

deposit insurance scheme. Public expenditure should be increased further. The 

SEBI should be further strengthened. I would suggest the hon. Minister to 

Increase our revenue further by Rs. 4,000 crores. It is left out of the Budget. For 

the last decade, I can say, for cigarette, they are having excise duty only on the 

length of the cigarette, not based on the quality of tobacco. If you add in the excise 

duty, tobacco quality also, Government coffer will get further Rs. 1500 crores. That 

is one point. 

Then the second point is Railway Diversification. They are selling a lot of 

material worth crores of rupees in the name of scrap. If they are scrapping 

them for diversification, then I have a suggestion to make. Rolling mills, re-

rolling mills, four re-rolling mills can be established. Either you can yourselves 

establish them or you can have some joint venture contract with some people, 

with private people also. Instead of selling such scrap, if it is converted into 

value added products, you will get further 2000 to 3000 crores of rupees every 

year. Just out of these two things, I have suggested, Govemment can get more 

than Rs. 4000 crores by way of revenue in this Budget. 

Then, Madam, the construction of government buildings is going on at many 

places. We the govt, of India wanted to disinvest some hotels and other things. 

Now, they are selling the buildings of the hotels to the 
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private people. What I say is that Government should have the buildings. They 

have their own plans, they have to construct further offices. So, what I say is 

that instead of selling the buildings at the market rate, we can utilise the same 

buildings and stop construction of buildings for the same purposes. Suppose 

Ashoka Hotel is there. You can house some other Government offices there. 

Instead of being sold, it will be used. Instead of constructing new buildings and, at 

the same time, selling existing buildings, we can think over it and in spite of 

disinvestment of buildings, buildings can be utilised for some other things. This 

recycling process, we never attempted it. That has to be done. Sometimes, there 

are temporary phenomena which affect our economy. I will give you an 

example. Bangladesh recently cut down import duty from 45 per cent for edible 

oils to 15 per cent for festive season. Ours is 65 per cent. That oil is already 

bleached, refined and deodorized.That oil is imported only at 15 per cent duty by 

them. They smuggle it into India.This is a temporary phenomenon. Madam, what 

we have obtained during these six months, I don't think it may be same for 

further six months because of two factors—one is Venezuela and the other is 

Iraq, I feel, it may affect our import of the oil and it may affect our economy. 

Then, Madam, the tax revenue is Rs. 61762 crores, while your Budget 

estimate is Rs. 172965 crore. They are able to get only one-third of tax revenue 

estimated.Therefore, the plantation produce is completely affected. You have to look 

into it. I hail from South. I tell you, recently, Thiru Sharad Pawar announced some 

Rs. 780 package for the sugar mills. What they have done is instead of 'based on 

the production', they put 'based on the stock as on 31 st October'. How will we 

accept it? People who are not able to sell in the market may be due to inefficient 

management, they will get the money from the Central package scheme, but 

people who are able to sell in the market, the people those who are able to 

export to the foreign countries, those sugar mills will be affected by this action. 

Therefore, I want to see that it should be based on production and not based 

on the stock as on 31st October. You have to revive it, othenwise sugar mills 

which are running in the South will be affected. I request the hon. Finance Minister 

to take care of it. 

I welcome the proposal in respect of direct taxes and indirect taxes, that 

indirect taxes should be less than direct taxes. Hon. Finance Minister, in the priority 

sectors now the rate of interest is more. People who are getting loan from the 

priority sector are poor people. They are paying higher interest, but at the 

same time, in the corporate sector the people 
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are getting loan at a lower less percentage of interest. This anomaly has to be set 

right through your orders and action. 

Madam, my last point is regarding the States. Value added tax, you are 

going to impose. But at the same time, what I want to know this from the hon. 

Finance Minister. You want the value added tax of the States. Almost ail the 

States to get investment from the private people, have announced already 

sales tax concessions, for five years, seven years, ten years, etc. People, who 

have got the concession, are establishing industries, based on that assurance 

given by the State Government. What they are saying now is that the 

commitment made by the State Government should be honoured. Now, in the 

matter of value added tax, what about the commitment made by the State 

Governments regarding sales tax concessions? Kindly explain this. 

Madam, one more point. The European Union had announced two days 

back that there would be 36 per cent cut in the agriculture import tariff, 45 per 

cent cut on export subsidy and 55 per cent cut on domestic farm support. This 

latest proposal of the European Union is good for us. 

Then, Madam, the Naresh Chandra Committee on Corporate 

Governance had recommended that we should do away with the practice of 

rotating auditors. They also wanted to put a full-stop to the constitution of the 

Oversight Board. Now, if we go ahead with the proposal that has been put forth 

by the Naresh Chandra Committee, then, the extent of fraud would increase. 

To safeguard against this, the SEBI has to be strengthened. But if the second 

proposal i.e. abolition of "Oversight Board" is to be accepted, then, the fraud on 

the part of the rich people would go on. 

Then, Madam, the Govindarajan Committee Report says: "Reform the 

investment approvals and implementation procedures in case they are worth 

Rs. 100 crores and more." I would also like to say that the setting up of the 

Foreign Investment Promotion Board would be under the institution as per this bill 

suggested by Govindarajan Committee is a welcome step. This will promote 

the industries. Therefore, it is a mixed bag as far as reforms is concerned. 

Now, the coming six months is a crucial period for us, and the steps taken by the 

Government are welcome. I do hope the suggestions made by hon. colleagues 

would also be taken into account and I am sure the Government would see to it 

that the economy is stepped up further. With these words, I conclude.Thank you, 

Madam. 
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to cut short my speech. But the Chairman was kind enough to allow 
everyone... 

THE DEPUTY CHAIRMAN: Not everyone, but they were specialised 

people. 

SHRI PREM CHAND GUPTA: Madam Deputy Chairperson, first of all. I 

would like to congratulate the Finance Minister on placing the Mid-Year Review 

of the Indian economy before the house. As Is well known, the world economy 

and particularly, the economies of the developing countries are passing 

through a very difficult time, particularly after the 11th September incidents in 

the U.S.A lot of developments have taken place-the consumer demand went 

down-and they had a cascading effect on all the countries, particularly, the 

developing countries, and I am afraid, India has not remained unaffected by the 

above happenings. The question today remains: What are we going to do to 

overcome such a grave situation? Madam, one of the main indicators of a 

healthy economy is the borrowing power of trade and industry. Two hundred 

thousand small, medium and large scale industries have closed down.There is 

no definite guideline in the Midyear Review as to what the Government plans to 

do about the sickness in the industry. The document says that there has been 

a decline in disbursement by almost 46 per cent. This is not a healthy sign. 

This happens when there is no off-take of the economy. In the U.S., there was 

a decline in disbursement and there was a decline in borrowing. What the U.S. 

Government did was that they pushed down their rate of interest to a level of 

1.41 per cent for three months. Mr. Finance Minister, I would like to know from 

you as to what definite plans you have got. How do you want to push up the 

economy through more and more flexible disbursements to the trade and 

industry? One of the major sectors, which contributes to total exports is the 

textile industry. A target of 15 billion dollars has been kept for this year. I am 

afraid, our neighbouring countries are taking over our export business.The 

Chinese have already taken over our export business of man-made fibre. Now, 

Sri Lanka and a small country like Bangladesh are capturing our markets. If 

something Is not done, I am sure, this industry, which is an important segment 

of our exports, which also provides huge employment to the people, would be 

going down the drain. Madam Deputy Chairperson, one of the factors in the 

Mid-Year Review is that we have had a surplus 
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of $325 million in the first quarter of this financial year. This was the third 

consecutive quarter where we had a surplus. Here, I would like to draw the kind 

attention of the hon. Finance Minister to the fact that the interest rates the world 

over are on the decline.The level is so low; that is why we are getting these 

remittances only because ttrey want to earn a better interest rate. Once the 

interest rates start moving outside, globally, we may have this investment or 

these funds going back. So, we should be careful about it. The next point, 

which has been shown in this inflow of foreign exchange is the exports service. 

Madam, I would like to congratulate our Information Technology sector which 

has provided a lot of job opportunities and has contributed a lot to the inflow of 

foreign exchange in the country. Here, I would like to caution the Government 

that the Chinese are working very hard in this sector. So, we should be careful 

about this and we should make definite plans in this regard. Madam, one of the 

important points is that, retiring of expensive external debt is a part of prudent 

debt management policy. Today, with a soft interest regime in the international 

market and a comfortable foreign exchange reserves which we have today, 

the Government has not given any impetus to the pre-payment of foreign 

debts, to reduce our liability on foreign borrowings. This is a very serious matter. 

Madam, some of our foreign debts, by our commercial banks and large 

industrial houses, are as high as 10.5 to 11 per cent. They are very expensive. 

Madam, we have removed quantitative restrictions on import of 715 items with 

effect from 31st March, 2001. This is a step in the right direction. But, at the 

same time, we have to see how do we protect our domestic industry, what 

steps the Government is taking to ensure that our industry has a level-playing 

field, as far as our other competitors are concerned. Madam, today when we go 

to the market we see it full of Chinese products like bicycles, shoes, batteries, 

electronic items, garments, etc. whether in India or abroad. Madam, this is 

something very strange and interesting to note here. Wall Mart had sales 

worth Rs. 6,000 crores, $1.2 billion, on a single day, on Thanks-giving Day, 

and they have 25 per cent of their imports from China. What are we doing 

here? Our industries are suffering; 200,000 small-scale units and medium 

units have closed down, and we have not given any impetus on this important 

aspect of our exports. One of the hurdles in the growth of our economy has 

been the 'Inspector Raj'. The hon. Prime Minister had stated recently that we 

would put an end to the 'Inspector Raj'. But how the Prime Minister is going to 

achieve this objective is yet to be seen. One of the issues with which the 
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Review deals is the issue of the Non-Performing Assets. The Securitisation 

and Reconstruction of Financial Assets and Enforcement of Security 

InterestOrdinance, 2002... (Time-bell rings). Mow, both the Houses have 

passed the Bill. The Government should take a serious view of how, in an 

organised mannger, the UTI, the IFCI, the IDBI, have extended heavy loans to 

'wilful' defaulters. Merely passing the Bill is not enough. We should go to the 

root of this problem. I will take just one minute more. 

Madam, the Food Corporation of India is holding 51.4 million tonnes of 

foodstocks in its godowns. It would be interesting to know—and the hon. 

Finance Minister may kindly look into this matter—that no third-party inspection of 

the stock is being carried out. I am sure, a large p&rt of our fopdstock is not fit for 

human consumption. And if it is fit enough for human consumption, then, why 

do we have so many deaths due to starvation? This should be looked into. 

Madam, in the Mid-Year Review, there is no mention of any definite 

plan for providing employment opportunities to ouryouth. We have 50 million 

youth seeking jobs every year.There is no definite plan. There is no definite 

policy that has been mentioned here. The hon. Prime Minister had stated 

that one crore job opportunities would be created every year. I have not 

seen any definite movement in this regard, so far. I have not seen any 

definite movement in this regard, so far. It would be interesting to know that 

the State of Alabama in the United States had paid US $ 2,00.000 per job 

to Diamler Benz when it had set up its automobile unit in Alabama. When 

the two Germanys got unified, Dow Chemicals were paid almost $ 3.4 

million per job as compensation. So, we should do Something for our youth. 

Shri Nilotpal Basu was mentioning that unless we provided job opportunities 

to our youth, they were not going to survive; they would have to sit idle at 

home. So, something should be done about it. {Time-bellrings) Madam 
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SHRI PREM CHAND GUPTA: Madam, I have been very brief. I have 

just one last point. Nothing definite has been done on the infrastructure side. 

The health of the economy, of a country depends on its infrastructure. No 

definite plans have been indicated so far as our ports, civil aviation, 

telecommunications, roads and other sectors are concerned. Whatever 

infrastructure we have, it was good twenty years ago, but it is not good today. A 

100 MT cargo ship is off-loaded in just eight hours in Singapore. As against 

that, it takes 7 days in India. For 
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seven days, the ship has to remain at sea, waiting to get off-loaded. So nothing 

much has been done, so far as infrastructure is concerned. I would like to 

know the views of the hon. Finance Minister on the points raised by me. 

THE DEPUTY CHAIRMAN: Now, those who are in the list of "Others", 

are going to be a bit surpised, but not angry with me, because we have only 17 

minutes left,and there are six speakers more. So, you will have three minutes 

each. Shri R.S. Gavai. 

SHRI R.S. GAVAI (Maharashtra): Madam Deputy Chairperson, at the 

outset, I thank the hon. Finance Minister for coming out with a Mid-Year 

Review.This is quite compact and touches all aspects of our economy Madam, I will 

confine my speech to the agriculture sector alone. It is rather a matter of solace 

that production of foodgrains has increased and the production of non-foodgrains 

crops like oil-seeds, cotton has also increased. It Is now a matter of solance, 

because the index of the agricultural production has sharply increased by 7.3 per 

cent in 2001 -02, as against, the fall of 6.6 per cent in the previous year. I 

compliment the farmers for that. The credit goes to the cultivators alone and none 

else. I use the unpleasant terminology by saying that no sort of encouragement 

was given by the Government to the agriculturists. Although, by indicating 

fugures, I said that it is a matter of solace, the average share of agriculture in 

the GDP has declined to 24.3 per cent in the year 2001-2002. Madam, two-

thirds of our population is dependent upon agriculture. Agriculture provides 

employment to the tune of 60 per cent of the total productive work force in the 

country. The development of agriculture is regarded as an indicator of the 

equity of the life at the grass roots level. The basic objective of the economy's 

development, such as output and employment, price stability and poverty 

alleviation are based on the growth of agriculture sector. It is unfortunate to 

mention that the agriculture sector is being totally neglected by the Government. 

In many developed and developing countries, much thrust is being given on the 

agriculture sector, by giving a lot of concessions to the cultivators. As a result of 

that, the cost of production is very less. Our agriculturists are not in a position to 

compete with them. Therefore, our agriculturists are selling their products at 

very low price, which is less than that of their cost of production. A lot of 

apathy is being shown towards the agriculturists, like cotton growers, 

sugarcane growers, orange growers, paddy growers, tea-growers, etc. Issues 

relating to tragic conditions of our farmers are being raised on the floor of all 

almost all the Legislatures 
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of various States. I don't know whether it is correct or not, but many cases of 

suicides by farmers have been reported in the newspapers. By summing up, I 

request the hon. Finance Minister to give more protection to the agriculture 

sector, by having a durable Export-Import Policy, etc. The coming Budget 

should give more thrust on subsidies and other issues related to the 

agriculture sector. 
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Bengal): Madam, like my other colleagues, I begin my speech by 

complimenting the hon. Finance Minister for bringing out a Mid-Year Review of 

the country's economy, which is a novelty in itself and sets a very good trend 

for the future. I think this Mid-Year Review has got a whole lot of data, figures 

and statistics. But, I think, underlying this debate, today, is the same debate 

that has gone on over a series of debates in the past whether we are following 

the correct economic policy. As we speak today, in this debate, we must 

understand that India, in the Human Development index of the world-whatever 

may have been our economic, technological or other achievements-ranked at 

115th of the total 162 nations which have been taken into account. So. today, 

we are still a nation in search of a path. We are still a nation in search of a 

doctrine. Madam, fifty years ago, at the time of our independence, we had two 

models In front of us. We had the socialist economy and we had the free-

market model. Now, two economies were ideologically in conflict with each 

other because, at that time the Cold War was going on. As a part of the Cold 

War process, in our effort, perhaps, to maintain an equidistance from both the 

blocks and also the mind set, the orientation, the background, the education of 

our leaders also had an effect on this, we consciously chose a mixed economy 

model with an accent on the public sector and a very small private sector. It 

was said, at that time, that the public sector would occupy the commanding 

heights of the economy and we progressed on this model until the end of the 

Cold War. that is, the demolition of the 

298



[18 December, 2002] RAJYA SABHA 

Berlin Wall in 1990. After that, we found, that the economic model that we had 

been following was the socialist model. The chief proponent of it was Russia. 

When the Cold War collapsed-politically, militarily and also economically—that 

economic theory also collapsed. Now, why did it collapse? I think this is the 

ihteresting part of it. Madam, the socialist economic model collapsed in Russia, 

along with it the socialist, political doctrine. But, now, when we look at the USA, 

we found that the so-called free-market model was not really giving very much 

results as far as the development is concerned. The development of the USA is 

good. The growth rate of the GDP-though they have a very good GDP-perhaps, 

largest in the world. The growth rate of the GDP in the USA and the Western 

countries is not more than 1 -1.5 per cent. So, now, when we are adopting a 

model, based on a Western economy, a Western model, a free market model, 

these essential basic facts must be behind us. We must keep this fact behind us. 

Yet, at the same time, we find, when the free-market economy was applied in 

Brazil and in some of the other South American countries, there was a total 

disaster. But, funnily enough, the free-market economy succeeded in China, though 

camouflage, under a new brand name. The new brand name was Communism. 

So, I think, all of us have, now, to pay more attention on the basic direction that 

our economy must take. As far as the failure of socialism in Russia or the 

success of capitalism, or, free-market in China is concerned, we have, I think, 

to examine the politico-economic context in which these things are happening. 

In Russia, I feel, the socialist model failed becuase Russia attempted political 

liberalisation under Mr. Gorbachev, which is called Glasnost. At the same time, 

it also attempted economic restructuring. The contradiction became apparent 

because economic restructuring leads, inevitably, to what President Clinton 

used to refer as the growing pains of economy.That we cannot afford. It 

succeeded in China because the Chinese, with a great wisdom, they maintain, 

politically, a single party dictatorship. No dissent was tolerated there. There are 

no human rights. No economic dissent. No debate. But, the free-market policy 

was pushed and China is registering sustained growth of 10 per cent. But, in 

India, we already have a flourishing democracy. Under those circumstances, we 

are now trying to implement a change in our economic policy. What is the highest 

achievable rate of growth for us? The Eight Plan document calls for 8 per cent, 

there have been statements by eminent public personalities, in the 

Government, mentioning a figure of 10 per cent. Is this possible for us? That, I 

think, is the basic debate we have to go into. I think, under our circumstances of 

political freedom, 
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with freedom to express dissent, with freedom to oppose, our overall 

achievable economic growth is, perhaps, not more than 5-5.5 per cent, which, 

indeed,.is the figure quoted by the RBI in this book, though, admittedly, due to 

other reasons-drought, etc. So, I think, when we discuss the mid-year review, 

it is not merely a discussion on statistics, it is a discussion on as to which way 

do we go, and what do we do. And, this point has been made by other speakers 

also. Our economic policy must also bring with it the social stability We cannot 

have an act of dissent, social dissent, as a result of economic policies. If, as a 

result, we have to go slow, we have to go slow. Secondly, we have to increase 

the purchasing power of the people. This is not entirely under the purview of the 

Economic Ministry. The only way to increase the purchasing power of people is 

land reforms. An example of that is my own State, the truth of which I realised 

after I left my former profession and went back to my State, and I travelled 

inside the State. The whole State had been transformed, and I do realise that it 

was transformed because the purchasing pwer of the small peasants, the 

small landholders has increased. That has, primarily, been due to the policy of 

land reforms. Unless the very basic structure of land reforms takes place in 

this country, we will not be able to achieve the rate of growth that we set for 

ourselves to achieve. We have to create jobs, whether they are in the public 

sector or in the private sector. Technology will not bring jobs. Certainly, we 

have to get high technology. But it will not bring jobs. We have to have self-

employment, small-scale industries, medium-scale industries, ail of which are 

under threat from increasing globalisation. What is the way out? We have to 

find an answer to that. Finally, when we globalise, when we have free market, 

we cannot do so at the expense of our indigenous industry or Indigenous 

agriculture. Of course, we have signed the WTO Agreement. There is no backing 

out of that. But we will have to, proactively, utilize all the provisions of the WTO 

to ensure that our indigenous capabilities are protected. Ultimately, Madam, I 

think, the answer for us lies in a restrained growth rate, in a mixed economy, 

and that is something on which we will have to create a consensus. Thank 

you. 

THE DEPUTY CHAIRMAN: If I strictly go by the time, then, there is no 

time is left at all. There are three more speakers-Shri Manoj Bhattacharya, Shri 

Lalit Suri, and Shri Robert Kharshiing. Now, you have to decide how much time 

you are going to take, if I am generous. Two-two minutes? 
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SHRIMANOJ BHATTACHARYA (West Bengal): Two minutes' is no 

generosity. 

THE DEPUTY CHAIRMAN: I can't be more. 

SHRI MANOJ BHATTACHARYA: Madam, at the outset, I must once 

again appeal to you that this a very important and sensitive matter. I, on behalf 

of my party, the revolutionary Socialist Party, have certain particular view. I 

must be given an opportunity to, at least, speak on this very important matter. If it 

is not possible in a Short Duration Discussion, we should find out some other 

way so that we can explicity discuss about It, because it concerns the entire 

nation; it concerns the entire population of this country. So, restricting time of 

speeches creates too much problem for us. How can it be reoriented? I had 

prepared in some other way. I can't keep on changing every minute. It is 

extremely difficult. However, without going much into philosophy, I would like to 

put certain questions, through you, to the hon. Finance Minister. In this Mid-

Year Review, one of the conditions of the donor countries was that 

accountability and transparency should be maintained, even though, they 

don't mean much to many of the country. However, I am not going into those 

details, because of shortage of time. Madam, it is written on page 4, 'That 

during the current year, high value addition in employment intensive industries, 

like steel and textiles, are showing signs of resurgence. The steel sector 

apprears poised for a turn-around after the subdued performance in the past 

few years.' My question to the hon. Finance Minister, through you. Madam, is in 

that case, are they going to review their decision of disinvesting Durgapur alloy 

Steel Plant, and the Salem Steel Plant, which have a high potential for 

employment. This is quite important for the nation, since from December 

2001. there has been a rise in the international prices. And that a U-turn has 

been taken, I would like to know from the Finance Minister whether he is going 

to assure with us that these core sectors of ours will not be, unnecessarily, 

mindlessly disinvested, thereby, compromising on the employment potential 

of those as well. 

I would like to come to the service sector now. I would like to make some 

very interesting points here. In this country of ours, the share in services of the 

GDP has Increased. If we compare the figures of 1980's and 1990's we will find 

that in the 1980's the share of service sector in GDP was 36 per cent, now It 

has increased to 51 per cent. It is not a unique feat of India alone. Even in 

Latin America, the share in service 
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sector has increased from 51 to 58 per cent. In Sub-Saharan Africa, it has 

increased from 38 per cent to 50 per cent-the hon. Finance Mnister must be 

aware of this. In Pakistan, it has increased from 46 per cent to 52 per cent; and 

it is also more than that of ours. In Bangladesh, it has increased from 34 per 

cent to 54 per cent; which is again much more than that of ours. In Sri Lanka, it 

has increased from 43 per cent to 53 per cent. Now, I would like to make a 

very interesting point. See the employment potential that has been generated 

by the service sector in these countries. In Thailand, the employment in service 

sector is 52 per cent. In Mexico, it is 44 per cent, Brazil, 43 per cent, Pakistan 

45 per cent, Malaysia 47 per cent, Indonesia, 37 per cent, and kindly,—Madam, 

hold your breath—in India, it is only 20 per cent.The share in the service sector of 

the GDP has increased to 51 per cet, but the employment generated is only 20 

per cent. The position of women employment in the service sector of our country 

is of a much greater concern, Madam, this is for your knowledge also, in Hong 

Kong, it is 80 per cent, Mexico—62 per cent, Hungary- 70 per cent, Thailand—73 

per cent. South Korea—65 per cent, Malaysia—58 per cent. And kindly hold 

your breath, in India, Madam, women employment in the service sector is only 

20 per cent. So, for whom the bell tolls? Where has your election manifesto 

gone? You had assured that you will be creating some one crore jobs every 

year. The economic policies, which you are pursuing so vigorously, are 

reducing the job opportunities. That is why we call it a jobless and a voiceless 

doctrine of perishing the civilization of ours. {77me-fae//)-l know that you will not 

be allowing me to speak, even though I can speak for hours together. 

One of my colleagues from the Treasury Benches made serious point 

that India has become resurgent in the pharmaceutical industry. Incidentally, 

anybody who knows about the development of the pharmaceutical industry in 

this country, they will agree with me that this industry has t^ken a turn around 

after the Government of India had accepted the recommendations of the Hathi 

Commission, after instituted the public sector undertakings, tike the IDPL and 

many other public sector undertakings which took the lead in the production of 

life-saving medicines. And, ultimately, when the production increased, prices 

came down. Whereas during the last three or four years, the situation has 

altogether changed. I must say that we are being governed by the Western 

countries. I agree with my revered 
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colleague, Dr. Alexander, when he said that we are being dictated. We have 

been dictated by the Western countries. We are not doing all these things on 

our own. We have been dictated by the Western countries, the advanced 

developed countries. All these things have been dictated. And what is the form 

of dictation? Here is the document in my hand. It is Intellectual Capital, which 

is being published from Mumbai. It is a newsletter on Intellectual Property 

Rights and healthcare. We have amended our Patents Act. The second 

amendment has already been done, even though I did not like It. I wanted that 

1970 amendment should be here. For the information of the hon. Minister of 

Finance, I must say that one Dr. Eric Noehrenberg, he represents International 

Federation of Pharmaceutical Manufacturers Association, IFPMA, even after 

second amendment of the Patents Act, where we have converted from 

process patent to product patent, where you have really gone by the wishes of 

the multinationals corporations, wishes of the advanced developed 

countries—in the October-November, 2002, issue—while addressing a 

meeting of the organisation of Pharmaceutical Producers of India, he has 

demanded that the lack of clarity in the Indian Patents Act could discourage 

investment by foreign players and curtail domestic innovation. Dr. Noehrenberg, 

while speaking at the 36th Annual General Meeting of the Organisation of 

Pharmaceutical Producers of India (OPPI), observed that the Indian 

Government should fine tune patent regulations by bringing in more legal 

clarity and certainty in laying down the criteria for compulsory licensing. 

Madam, this is the situation. And, by and large, over the last 3-4 years, prices 

of all essential medicines have gone up by leaps and bounds. For whom the 

bell tolls? Once again, I ask the hon. Finance Minister. A large population of 

our country is deprived of the minimum health care.The Government could not 

ensure even this thing. We talk about China. But, in China, there is a social 

security net. The Government stands for it. The food is assured, shelter is 

assured, growth is assured. When you make a comparison with China, you 

should compare it In totality. You should also compare the social security net 

of China with the social security net of India. Poverty Is growing. The poor 

people are becoming poorer and the rich people are becoming filthily richer. 

This is the situation. This is the economy you are following. Once again, I will 

say that this is the economy which is benefitting the upwardly mobile middle 

class of this country, who wants to live as per the standards laid down by the 

America, as per the standards laid down by the Western European 
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countries, as per the standards laid down by Germany. Tliis economy is not 

for us. We have never joined the Government to support this sort of economy. 

{Time bell rings). I am concluding, since the time is not in my favour. This 

doctrine is a doctrine of jobiess growth and voiceless growth. This will 

jeopardise the democracy and the polity of our country that is to come. With 

these words, t conclude. Thank you. 

THE DEPUTY CHAIRMAN: Thanl< you, iVlr. Bhattacharya. I think, I 

believe in progressive and not retrogessive attitude. Now, there are two more 

names. I think, it is too late. So, I take the sense of the House that if they 

volunteer themselves not to speak, I will be very happy, because I don't want 

to invite their anger, is it okay? What will you speak in two minutes? There will 

be other opportunities. 

SHRI ROBERT KHARSHIING (iVieghalaya): Madam, I will take only two 

minutes. 

THE DEPUTY CHAIRMAN: I am not sure that you will take two minutes. 

Okay. 

SHRI ROBERT KHARSHIING: Madam, while preparing this speech, I 

was tempted to speak from a party line. Blame the BJP for the present and the 

Congress party for the past. But t asked myself, "in economic matters, 

irrespective of party affiliations, what does the country need today at this 

moment?" I will restrict my speech to offering three humble suggestions which 

have a common goal. First is the consensus. In that, I support my senior 

colleague, Mr. Nilotpal Basu's call for consensus. I strongly urge the 

Government to formulate its economic policies on the basis of consensus. In 

the introduction to this document 'Mid-year Review'—the Government has used 

these wordfe— "The Ministry of Finance deals with public funds as a Trustee". 

Let us be Trustees for all the people of India, especially the poor and the most 

marginalised. For years, the Gerni&n economy was known as the 'motor" that 

drove ahead the economy of Europe. That is a well-known fact, but on the 

economic policy of consensus—political consensus. This consensus was their 

bedrock. The same is the case with the Swiss. In fact, the Swiss call their 

brand of political and economic consensus their 'magic formula'. They were one 

of the poorest countries of Europe, involved in fighting and killing among 

themselves till the four Parties decided to bury their differences for the sake of 

the country, and formed an all-party perpetual coalition. I, therefore, suggest that 

the Government sets up an all-party Economic Task Force. Call it by any name, 

but let it 
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include everyone and give it teeth. Madam, we will be surprised at the results. 

There will then be continuity and stability in Government Economic Policy. 

The country and our allies abroad will know that a change in Government will 

not change our policies. The Government may argue that it is difficult to agree 

with the Left Parties. Madam, I belong to the Opposition. But I am not from the 

Left, but when they speak, I listen. There will be issues on which we disagree 

with them, but if there is one group to whom I will give a keen ear, it is the Left, 

in my humble opinion, they are the 'social conscience' of this House. If we can 

build economic consensus between the BJP, the Congress and the Left, we will 

send the right message to the whole country. India will become an economic giant. 

This will be a unique Indian economic model, not Left, not Right, but straight and 

together, which brings me to my second suggestion. 

Madam, I humbly suggest the establishing of an another all-party 

Committee—or the same could look into this—on poverty alleviation. Madam, 

it is agonising to see the starvation deaths and the suicides. Poor, tribal and 

backward people in remote areas are reduced to eating the plants, the leaves 

and the grass which they earlier used to grow for pigs. I strongly urge upon the 

Government to convene and establish an all-party body to help the poor. 

7.00 P.M. 

Madam, my last suggestion is the setting up an all-party Committee to 

ensure the highest quality standards and transparency in whatever we do, 

especially, in economic matters, awarding of contracts, etc. There should be 

no witch-hunting. What has happened in the past has happened. There is no 

point in looking at the past and blaming people. I suggest a body that will look 

ahead, at what we can do from now to establish India as a land of quality and 

openness. In this connection, I welcome the Government's statement that this 

is a part of the process of opening up of the entire Budget-making process. 

Sir, this is a very important suggestion because, a lot of money is being wasted. 

A number of huge American companies have collapsed because of this 

lowering of standards and fudging of accounts.The newspapers today—The Times 

of India, the Hindustan Times and other papers—have highlighted the fact that 

Indians pay about Rs. 26,728 crores or Rs. 267 billion in bribes. People identified 

'lack of accountability' as the main factor for this. This is a sad state of affairs. 

But there is hope. I urge upon the Government of India, through the Ministry of 

Finance, to take this initiative to immediately set upon an all-party body to 

suggest and establish the 
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highest quality, standards and transparency in lndia...(T/me-t)e// rings)... MadamJ 

would just conclude. 

Madam, when I suggest all-party body, I do not mean a one-time 

meeting, not a one-time consultation but firm, definite and permanent 

bodies.This should be a permanent process. With these words, I conclude my 

speech. Thank you. Madam. 

SHRI LALIT SURI (Uttar Pradesh): Madam, since the time is very short, I 

will just speak for only two minutes. 

Madam, I compliment the hon. Finance Minister for bringing this Mid-

year Review of the Economy. 

Because of paucity of time, I would just like to highlight one or two 

things. 

The greatest generation of employment is in three sectors— housing, 

infrastructure and tourism. What we feel is that all these three sectors have not 

been properly geared up to the expectations.Therefore. the employment is not 

as much as it should be in these sectors. 

1 shall just emphasise on the tourism sector. We see in neighbouring 

countries tourism has grown many-fold. It has increased from 1.5 million, 

which was there in China a few years ago, to about 30 million right now. In this 

particular sector, we see that there is a lot of growth potential for the country. 

The maximum employment we can generate out of this particular sector if it is 

properly looked into. 

These days we see there are a lot of travel advisories. These set us 

back quite a lot. For instance, today we read in newspapers that Israel has 

issued a travel advisory not to travel to Goa for fear of some terrorist attempt 

there. Travel advisories in the past have also been carried out. They actually, 

to me, are a back-door economic sanctions to a country. The reason for this is 

that with the travel advisories, not only tourists, but also business people and 

executives do not travel. With a travel advisory this particular sector of the 

country goes haywire, with the result nobody wants to travel to the rest of the 

country. For example, in November, there was a half-page advertisement in 

London saying that at the famous Pushkar fair there is going to be a terrorist 

attack. The result was that the people who should have gone there, did not go. 

Similarly, during the Gujarat elections, the same thing happened. The 

Government, especially through the hon. Finance Minister, could use 
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Its influence and take a strict action and see that travel advisories are 

curtailed as far as possible. If you see on 9/11 In America, such a big incident 

happened, but there was no travel advisory against them. Similarly, in England, the 

IRA is frequently resorting to attacks, but there wras no travel advisory. My 

request is that if the travel advisories could be somehow stopped, this will add to the 

much needed foreign exchange earnings for the country. With these words, I 

conclude. 

THE DEPUTY CHAIRMAN; Reply would be tomorrow after the 

Question Hour. The discussion Is complete with the satisfaction of everybody. 

Therefore, the House is now adjourned till 11 A.M. tomorrow. 

The House then adjourned at two minutes past seven of the 

clock till eleven of the clock on Thursday, the 19th December, 

2002. 
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